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ExTENSION OF TIME FOR PBEGENTATION
or Rawosr
DR. HENRY jAUSTIN (Eraku-
lam): Bir, I beg to movei~
“This House do further ex-
tend upto the last day of the next
session “the time for the presents-
tion of the Report of the Com-
mittee ot Privileges on the quegtion
of privilege regarding handcuffing
of Shri Ishwar Chaudhry, M.F,
reterred to the Committee on the
30th August 1974
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MR. SPEAKER: The question is:

“That this House do further ex-
tend upts the lagt day of the mext
session the time for the presenta-
tion of the Report of the Committee
of Privileges on the question of
privilege regarding handcuffing of
Shri Ishwar Chaudhry, MP., re-
ferred to the (Committee on the
30th August, 1974."

The motion was adopted.
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MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS

MR. SPEAKER There is the No-
Confidence Motion.

SHRI JYOTIRMOY BOSU (Dis-
mond Harbour): With your permis-
sion, Sir, I seek the leave of the
House ty move my motion:

“That this House expresses its
lack of confidence in the Counrdl
of Ministers.”



